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(ii) The Na t i onal' coacbins schenle 
, ,:implement~d by tb~ Netaji Subbas 

National Institute or Sports which 
operates 25 tegional coaching 
centres in different States under 
the scheme. 

(iii) The scbeme of sel tina up of Sports 
Hostels in the country initiated by 
,the Netaji Subbas National Insti· 
tute of Sports. 

.(iv) The scheme of Sports Talent Search 
Scholarships of the Department 
implemented by the Netaji Subbas 

, National Institute of Sports. 

(v) The scbeme of setting up of Field 
Stations of the Socit:ty for National 
Institute of Physicnl Education and 
Sports (SN [PES) in universities, 
implemented by the Netaji Suhba~ 

National Instifute of Sports .. 

[English] 

Proposal ,for 'Honoured Citizen Card t scheme 

*48. SHRI H.B. PATJL : 
SHRI SRIBALLA V PANIGRAHI : 

WIll the Minister of HEALTH AND 
FAMILY WELFARE be pJc'ased to state: 

(a). whether Government propose 
to introduce a ~Honourcd Citizen Card' 
sc:beme to give jn~ntive to acceptors of ter-
minal methods of Fanlily PlallIling~ and 

(b) if so, the detaiI~ regarding, this 
scheme? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF HEALTH IN 
THE· MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI SAROJ 
KHAPARDE): (a) and (h). 'Honoured 
Citizen Card' Scheme bR-; not yet been 
finalised'. 

Findings of CommlssioD no Kaulsbka Crasb 

*49 SHRI SUBHASH YADAV,: 
~HRI MUKUL ~IASNJJ< : 

Will the Minister of CIVIL A VI~ TIO.N 
'. , be please4 to state; 

(a) whether Kirpa) Inquiry Commission 
wbicb was set up to inquire into Kanisbka 
Air India Boeing 747 crash bas slnce sub-
mitted its report to Government; 

. (b) if so. the findings of the Commission,; 

, (c) whether the findings bave since· been 
considered by Govern,ment; and 

Cd) if so, with what results? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIY.IL AVIATION (SHRI 
JAGDJSH TYTLER) : (a) Yes Sir. 

(b) The Court has concluded tbat tbe 
accident was due to explosion of a bomb in 
the forward cargo hold of the aircraft. 

(c) and (d). The Government has consi-
dered and ac~epted the findings of the 
'Court'. 

New long distance mail/express trains 

·51 SHRI AJIT KUMAR SAHA ! Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) whether there is any proposal t.o 
introduce new long distance man/expn:ss 
passenger trains in future; and 

(b) if so, the details thereof including 
the routes where these trains are proposed to 
be introduced? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAJ LWAYS (SHRI 
MADHAVRAO SCINDIA): (a) and (b). 
Proposals for new trains are considered twice 
a year by the Inter"Railway Timo-Table 
Coordination Committee in their meeting 
held before the finalisation of the Railways' 
summer and winter time tables. At present, 
t here flr~ no speCific proposalsr 
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